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REPORT OF OVERSIGHT COMMITTEE, UP, LUCKNOW IN COMPLIANCE OF ORDER
OF HON’BLE NATIONAL GREEN TRIBUNAL PASSED IN OA NO. 909 OF 2018 IN RE:
CONFEDERATION OF TRANS HINDON RWA'’S GHAZIABAD VERSUS U.P. STATE
POLLUTION CONTROL BOARD & ORS.

k% %k

1. Introduction

The Hon’ble NGT has taken up the issue of non-compliance of the Solid Waste Management
Rules, 2016, in collection of garbage from Indirapuram, Vasundhara and Vaishali which is being
dumped at Shakti Khand, adversely affecting the air quality on several dates. Vide orders dated
19.11.2018, 28.05.2019, 21.08.2019 03.03.2020 and 02.09.2020 some very effective directions
were given in the aforesaid O A. In this matter the Hon’ble Tribunal directed to constitute a
joint committee representing the District Magistrate, Ghaziabad, Ghaziabad Development
Authority (GDA), Municipal Corporation Ghaziabad and the State Pollution Control Board (SPCB)
to prepare an action plan and execute the same. As per the factual reports submitted by the
concerned statutory authorities the Hon’ble Tribunal found that there is no scientific
management of garbage, resulting in damage to the environment and public health. The report
of District Magistrate Ghaziabad submitted on 28.08.2020 does not show any meaningful
progress. Also, the report filed by Ghaziabad Nagar Nigam on 27.08.2020 merely refers to some

paper work with no actual progress in work on ground.

2. Hon’ble NGT Orders

The Hon’ble NGT in its order dated 02.09.2020 directed:

e “The Municipal Corporation, Ghaziabad and GDA to ensure clearance of legacy waste and
compliance of Solid Waste Management Rules, 2016, apart from ensuring treatment of
sewage. Pending long term action, interim steps by way of phyto/bioremediation for
treatment of sewage must be taken and the drains must be remedied and cleaned. In
short, our directions are:

i Clearance of legacy waste dump site at Indirapuram must commence within one
month from today which will be responsibility of the Commissioner, Municipal



ii.

fi.

iv.

Corporation, Ghaziabad. GDA is at liberty to either take responsibility or transfer
the cost to an ESCROW account. Tentative cost is assessed at Rs. 4 crore.

All legacy waste dump sites may be identified within one month by the
Committee already constituted namely District Magistrate, Ghaziabad, Vice-
Chairman, GDA, Municipal Commissioner, Ghaziabad, Representative from State
PCB and a representative from CPCB. On such identification, the legacy waste
clearance may commence within one month thereafter.

Sewage management and remediation of drains may start within one month at
least by way of phyto/bio remediation which will be the responsibility of the
Municipal Commissioner, Ghaziabad. Any deficiency of funds may be made up in
consultation with the Secretary, Urban Development, UP as well as Secretary,
Housing and Urban Planning, UP.

CPCB may recover the damage to the environment after making appropriate
assessment.”

The Hon’ble NGT in its order dated 15.04.2021 directed:

“In view of the above we recommend as follows:

I.

ii.

fi.

iv.

Already the work of legacy waste clearance at Shakti Khand has been delayed. The
Municipal Corporation should ensure that it positively completes it by June 2021.
Similarly, the work of legacy waste clearance at Pratap Vihar should be completed on
priority by year end. No further extensions be given in these works.

Already Ghaziabad Municipal Corporation is working on completing a number of
decentralized waste processing plants. They should be fully made operational in the
next three months to obviate the necessity to fill the solid waste in land fill sites.

The issue of bioremediation/phytoremediation has been pending for quite some time.
Municipal Corporation should ensure that the work is complete in all the 11 drains in
the next 3 months.

The performance of one city one operator scheme be regularly monitored and it should

be ensured that payments are linked with performance.”

Other directions were:

“8. In view of above, GNN may take further action expeditiously for remediation of legacy waste,

operationalizing decentralized waste processing plant and remediation of 11 drains as recommended by



the Oversight Committee. The GNN may give its progress report within next three months to the
Oversight Committee.

9. Legacy waste site at Shakti Khand is spread in 30,000 sq.m. area having 1.5 tonnes of waste piled to
the height of 5 to 15 feet. The works awarded are with stipulation of time schedule and correspond to
waste bio- mined and area reclaimed. The report of GNN is not specific on this 6 aspect. Further, out of
ten drains to be remediated, work of bioremediation has commenced only for one Arthar drain. Results
mentioned need to be checked by the State PCB. Ultimately, drains are to be intercepted and diverted
to STPs. While noticing the delay in bio-mining at Shakti Khand site and no progress at Pratap Vihar and
slow or no progress on other issues, a Joint Committee of CPCB and SPCB is constituted to give factual
compliance report on bio-mining of legacy waste at different sites with adoption of SoP and Guidelines
of CPCB and routing of recovered material to authorized agencies, adequacy of existing and proposed
facilities mentioned for solid waste processing and diversion of drains to identified STPs. Report may
also indicate performance of bio-remediation of one drain and progress with respect to remaining
drains. The report may be filed by 31.07.2021 at judicial-ngt@gov.in preferably in the form of searchable
PDF/ OCR Support PDF and not in the form of Image PDF.

10. Meanwhile, Oversight Committee is requested to review progress made by State government in
resolving inter-departmental issues of UP Aawas Nigam and operation of STPs under one city one
operator system. Performance of STPs at Indirapuram has been dealt in O.A. No. 648/2019, M/s Hindon
River Resorts Pvt. Ltd. & Anr. v. Ghaziabad Development Authority & Ors. as follows:-

7. In view of the above, without commenting about the technology to be used, we direct that
further remedial action be taken by the GNN, UP Jal Nigam and UP SIDC in coordination with each other
and if necessary, the District Magistrate, Ghaziabad may facilitate inter-se coordination by holding joint
meetings as and when necessary.

8. Learned counsel for the State PCB states that the GNN has taken up only one drain as a pilot
project for phyto-remediation which will result in neglecting other drains. Learned counsel for the 7
GNN states that work will be taken up simultaneously for all the drains. Let this aspect be also addressed

by the above joint Committee, in case of any difficulty.”

3. Minutes of the Meetings

The Oversight Committee has taken up this case on 08.10.2020, 11.01.2021, 05.04.2021 and

11.06.2021 to review the compliance in the above mentioned order of Hon’ble NGT.



S No.

During the meeting held on 11.06.2021, Shri Utsav Sharma, RO UPPCB and Mahender

Singh Tanvar, Municipal Commissioner had informed that M/S Geron Engineering Pvt

Ltd had been working on the sites and approximately 50% of the land area had been

cleared so far. The earlier timeline for completing the work was June 2021. However,

some amount of fresh waste is also been diverted to the current landfill site area due to

which the work has not been completed and the service provided had requested for 2

month extension for completing the work. It was also informed that GNN had designed

the concept of decentralized advanced Material Recovery Facility also called as Garbage

Factory to handle the fresh waste generated in each zone separately. GNN has also

actively taken up the legacy waste processing at both legacy waste sites located at

Indirapuram and Pratap Vihar. The current status of the garbage management ongoing

actively at the following sites is as follows —

Location

Legacy Waste

Waste Qty /

Capacity

1 lac ton waste
gty and plant

Current Status

Approx. 50% land cleared. Target

1 Indirapuram . . clearance of balance 50% land
Processing capacity 500-
before November 2021
600 TPD
Sihani Garbage i
2 Fresh MSW 150 TPD Operational
Factory
Hindon Vihar Under Construction. Civil works
3 Garbage Fresh MSW 300-350 TPD completion expected by August
Factory 2021
Legacy waste processing ongoing.
Machineries to be increased
during the rainy season. One
) Legacy Waste Ballastic Separator and Three
4 Pratap Vihar 4-5 lac ton

Processing

Trommel to be added to increase
daily processing capacity to 1500-
2000 TPD. Targeting completion by
March 2022.




Apart from the above sites, GNN has planned to establish two more garbage factories,
one at Indirapuram legacy waste site (after the land is cleared) with capacity of 500-700
TPD and another at Govindpuram with 100 TPD capacities. With all four garbage
factories operational, the garbage of the entire city will be managed in a decentralized
manner having daily handling capacity of 1000-1200 TPD. The Municipal Commissioner
assured this committee that with in next 6 months 100% processing of the waste being
generated will be done without any dump yard with in these Garbage factories.

Under the Jal Sansthan Department Bio-remediation section work of bio-remediation is
in process for 10 drains. A detailed report of the progress being made by Ghaziabad
Nagar Nigam in cleaning the drains through their innovative solutions is annexed as

Annexure 1.
4. Compliance received from Ghaziabad Nagar Nigam

In compliance to the order of Hon’ble NGT date 15.04.2021 the status of bio-
remediation/oxidation/ phyto-remediation works is provided in Annexure 2 and Annexure 3.

Highlights of the compliance report are as follows:

The status of work done on the 10 drains namely karedha, Hindon vihar, Kela Bhatta, Arthla,
Sarvodaya Nagar, Rahul Vihar, Indirapuram Dasna Nandgram Petrol Pump, City Forest main

gate drain are as follows:

1. Management of funds
In the 15™ finance commission under the tied grant an amount of 7 Crore has been
approved for the bio/phyto remediation works on 26 Dec 2020. The details of the

Budget issued and the bifurcation of its utilization is provided in Annexure 4.

2. Establishment of Environment Department
Under the guidance of Environmental Planner a bio/phyto remediation department had
been setup in Rainiwell Hindon Vihar on the bank of River Hindon. In the department 2

Geographic information system (GIS) technicians, 2 environmental field technician and



other employee had been appointed through CLC. This department is functional since

Feb 2021.

Geographic information system (GIS)

The newly established department had done the GIS mapping of the area as well as they
have done the ground truthing and simultaneously geo-tagged all the photographs
(annexed as Annexure 5, 6, 7 and 8) and videos captured. They have also done contour
mapping of the municipality to identify the water logging and floods. This data will be

used in conducting further monitoring.

. The bio- remediation works on all 10 drains is in process since February 2021

In 10 drains, 33 places had been identified and spraying of native diatoms culture and
nano-silica/nano-nutrients is being done at these points. This is being done to increase
the growth and number of oxygen producing phyto-planktons in the drains. This is

resulting in the re-establishment of the food chain ecosystem in the drains.

Development of Smart Solar Oxygenation System to increase the amount of dissolved
oxygen

The capacity of micro-organisms to produce the oxygen is limited and is dependent on
multiple factors such as availability of sun light and level of pollutants in the water. To
overcome this problem the Department of bio/phyto- had requested the permission
from higher authority to develop and present new innovative system for bio/phyto-
remediation which was agreed upon by the higher authority. The team had installed a
prototype on Preet Vihar drain in the month of February of 172 KLD capacity. The
prototype was tested for a month which has yield good results, an increase in dissolved
oxygen was recorded. Post this trial, the work of installation of 2 plants (2 MLD capacity)
in Brij Vihar drains has been completed, this technique has been found to be very

successful and tenders have been given to replicate it on all the drains. The work on the



drain is expected to be completed by 30 September 2021. Details of Bio/phyto-

remediation works are annexed as Annexure-9.

6. Development of Floating Barrier
Floating barrier has been developed using eco-friendly materials to deal with the
problem of floating plastic and other types of floating waste flowing into the drains. In
compliance to the guidance of the Hon’ble NGT to install floating barriers, the floating
barrier has been successfully installed on Brij Vihar drain. The testing of floating barrier
and its improvements are in process. The installation of the floating barriers will be

done post testing of the trails results.

7. Establishment of Bio/Phyto Remediation Lab
The work of setting up Bio/Phyto Remediation Lab near Rainiwell, Haj House had been
started in which the survival test and water quality of plants (Cana, Typha, Phragmitis,
Pistia, Algae etc.) brought from different drains is being ascertained. The work to

increase the capacity of the lab is underway.

8. Inspection by Hon'ble Oversight Committee
The on-site inspection of some of the important points has been done by one of us (

Chairman Justice SVS Rathore ) on 19 June 2021.

5. Detailed inspection note is hereby reproduced as under

Hon’ble National Green Tribunal while disposing of the O.A. has directed Oversight
Committee, NGT, UP to oversee and monitor the compliance of its directions in O.A. 909/2018
Confederation of Trans Hindon RWAs Ghaziabad Versus UP State Pollution Control Board and

Ors.

Oversight Committee, NGT, UP has reviewed the compliance and sought action taken

reports from concerned departments through video conferencing on 11.06.2021.



Further, in order to assess the progress on site, | visited some important locations
relating to the case. | visited the legacy waste dump site at Shakti Khand Indirapuram,
Ghaziabad and Pratap Vihar, Ghaziabad. During the said visit, two, upcoming Garbage Factories
for the purpose of decentralized disposal and processing of municipal waste were also
inspected. Also, Brij Vihar drain, which as informed is the largest drain of Ghaziabad, was
inspected in order to oversee the progress made with regards to Hon’ble Tribunal’s directions
regarding treatment of drains by means of phytoremediation/bio remediation as an interim

measure.

During entire inspection | was accompanied by following officers:

i) Shri Mahendra Singh Tawar, Municipal Commissioner, Municipal Corporation,
Ghaziabad.
i) Shri Pramod, Additional Municipal Commissioner, Municipal Corporation, Ghaziabad

iii) Shri Utsav Sharma, Regional Officer, Uttar Pradesh Pollution Control Board,
Ghaziabad
iv) Shri Ankit Agarwal, MD, Geron Engineering (P) Ltd.

V) Dr. Umar, Environment Cell In-charge, Municipal Corporation, Ghaziabad

Site 1 - Inspection of Legacy Waste Processing Project at Shakti Khand Indirapuram,

Ghaziabad

First | inspected Shakti Khand legacy waste site. Work of clearing the legacy waste was
going on in full swing. Some fresh waste was also lying there. Windrows were made; Trommels
and blast segregators were also functional. | was informed that about 50% of the legacy waste
has been cleared and the remaining waste shall be cleared positively within three to four
months after the rainy season. It was informed that due to Covid-19 no workers were available
due to which the work has been delayed by few months and again the rainy season shall also
further delay the process. On one side of this legacy waste there is a complex in which three
STPs are situated and there is a water body in between the STPs and this legacy waste site.
There was a dump of compost and | was informed by the representative of M/S Geron India
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that there is huge demand of this compost by the fertilizer companies like Kribhco and NFL. RDF
in small quantity was also lying there. There were some plastic contents in it also.
Representative of M/S Geron India informed that they ensure that the plastic content in RDF
remains within permissible limits. If they get the permission to dispose it off with plastic
content within permissible limits then it can be used as a fuel in the furnaces of the factories
and it shall be quite easy for them to dispose it off quickly. | was also informed by the Municipal
Commissioner that they propose to establish a garbage factory once this site once it is cleared
and all around the border they shall develop a green belt so that the Garbage factory is not
visible to anyone from outside. The pace at which the clearing work was going on at the time of
inspection | am of the view that the time line as told shall be achieved. However, the timeline

fixed by Hon’ble Tribunal shall stand expired.

The total land on which legacy waste had been dumped at Shakti Khand, Indirapuram is
approx. 11 acres. The waste from Indirapuram and nearby areas was being dumped at the site
for the last several years. The estimated waste quantity was approx. 1 lac metric tonnes at the

time when the work started. The below pictures show the situation of the site before

bioremediation of waste started.




Picture 2 - Landfill at Shakti Khand Indirapuram before Commencement of Bioremediation

works

The project for Bioremediation of Legacy Waste was awarded to M/s Geron Engineering
Pvt Ltd in October 2020. The firm cleared the area from existing waste and established the
plant for bioremediation and bio-mining. It took them 3 months to setup the plant at the site.
The plant has installed capacity of 500-600 TPD with one ballistic separator and two trommels.

During this period the firm also undertook the activity of forming required number of windrows

at the site. Subsequently, the legacy waste treatment commenced in mid Jan 2021.

Picture 3 — Legacy Waste Processing Commenced and Plant Established

The bio-remediation process is carried out as per the CPCB guidelines. The plant is
established to segregate the waste into the different fractions like compost / bio earth, RDF,
plastic waste, inert material etc. The plant is operational since mid-Jan 2021 and approx. 50% of

the land area has been cleared as shown in the pictures below.

10



Picture 1 — Inspection of Ghaziabad Waste Management Facilities by Hon’ble Mr. Justice SVS
Rathore, Chairman, Oversight Committee, NGT, UP with Mr. Mahender Singh Tawar, Municipal
Commissioner, Ghaziabad Nagar Nigam and Mr. Utsav Sharma, RO Pollution Control Board
Ghaziabad
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All the different segments once segregated are disposed off separately in a scientific
manner. The compost / bio earth has been tested at government approved lab and is found to
comply with FCO 1985 norms. The firm has tied up with fertilizer companies like Kribhco, NFL
etc. to market the compost on a larger scale across UP. As of now the compost is being taken by

local farmers and also used by Ghaziabad Nagar Nigam for plantation etc.

The firm has tie ups with several cement companies, waste to energy companies,
recyclers and local industrial units for disposal of RDF. Approx. 4,400 ton of RDF (including

plastic waste) has been disposed off.

The inert material has been used for local land filling. More than 95% material has been

reused and almost no material is left for disposal.

Due to corona and intermittent rains, the project got delayed by 2-3 months. The rainy season
is expected to cause further delay. Post the rainy season, it is expected to take around 3-4

months to clear the balance land.

It was also informed that they have ensured that there is no garbage below the ground

level at this site.

I was informed that GNN has planned to establish four garbage factories, one at
Indirapuram legacy waste site (after the land is cleared) with capacity of 500-700 TPD and
another at Govindpuram with 300 TPD capacity where the work has not yet started. At present
work in one garbage factory is complete and it is fully functional. While the work at the other is
75% complete and it shall start functioning at full capacity very soon. When all the four garbage
factories becomes operational, the garbage of the entire city will be managed in a decentralized
manner having daily handling capacity of 1000-1200 TPD which shall meet the entire

requirement of the city.

Out of four garbage factory projects, two were inspected by me during inspection

because work on the other two has not yet started.
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Site 2 — Sihani Garbage Factory

The Garbage Factory at Sihani was conceived by GNN in October 2020. In less than 6
months (including 2 months lost due to covid, as told), the project was completed, and factory
was operational with garbage handling capacity of 150 TPD. The capacity of this garbage factory
can go upto 200TPD if needed in future. The land used by GNN for establishing this garbage
factory was an existing dumpsite. It has been converted into a beautiful structure which is

covered from all sides to avoid any foul odour and ugly sight of garbage from outside.

The garbage factory is being operated by Geron Engineering Pvt Ltd in a PPP model
where the concessionaire shall bear the operation cost of the factory and shall use the sale

proceeds from the output products like RDF and Compost to recover its cost.

At the time of inspection | was impressed by the cleanliness there. Without going inside
no one can say that work of garbage treatment is being done there. It was fully covered by tin
shades. Wherever there was vacant land available, work of plantation has been done. One
canteen, conference room and administrative room has also been established. | was informed
that it has been done only by doing some cosmetic changes in the existing structures. Since the

roof of tin is very high so the foul smell was also not there.

At the Garbage Factory, the segregated waste is received from GNN vehicles, weighed
and further segregated into different fractions using mechanical segregators and manually
using integration of rag pickers. The final products include plastic, paper, glass, RDF and
compost etc. | was informed by the Municipal Commissioner that the running cost of this plant
is managed only through the income generated by the sale of byproducts. They have to bear

the cost only to establish it.

Usually at the time of such inspections public living in the nearby areas come to make
complaint of foul smell or other related problems, but during the inspection not even a single

person appeared before me to make any complaint.
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earlier view

Pictures — Earlier and Recent view of Sihani Garbage Factory
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Site 3 — Ret Mandi Garbage Factory

At Ret Mandi, Hindon Vihar, a bigger garbage factory is being constructed with capacity
of 300-350 TPD. The major portion of the project has been constructed and it is informed that
the project will be complete by August 2021. The capacity of this garbage factory may go upto
500TPD in furture if needed.

O ' REDMINOTE & Yy % @O REDMI NOTE 8
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Picture 6 — Earlier and Recent view of Ret Mandi Garbage Factory
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Site 4 — Pratap Vihar Legacy Waste Processing

The Pratap Vihar legacy waste site has been an old dumping site of Ghaziabad where garbage
was being dumped for more than 10 years. The estimated waste quantity at the site is approx.
4-5 lac ton. The height of accumulated garbage varies from 8 meter to 20 meter across the
land. The land is approx. 50,000 sq mt and belongs to Awas Vikas while GNN is working on
remediating the legacy waste present at the land site. The legacy waste processing work has
commenced at the site, however at a very slow pace. The additional machinery shall also be
installed at the site to increase the daily processing capacity to 1500-2000 TPD so that the
remediation work can be completed by March 2022. | was also informed that there are all the
chances that the garbage may be present below the ground level because they have gathered
information from the public that it was a low lying area. | was also informed that in case
garbage is present under surface level then it may take further time depending on the
additional quantity of garbage present below the ground level. | was informed that it can be

ensured only after some part of the legacy waste is cleared.

Picture 7 — Pratap Vihar Legacy Waste Site — View from Bottom and Top of the site

Status of Treatment of Drains

Ghaziabad Nagar Nigam has identified 10 drains for the purpose of treatment/

remediation by means of Integrated Solar Smart Floating Aeration/Barrier/Treatment Island
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System. During inspection of the Brij Vihar drain area where same practice was being carried

out was inspected. Major components for treatment of drains by this method are:

1- Power House: Bamboo Hut with Solar Panel

2- Air Pumps: Energy Efficient Diaphragm/Magnetic Pump (80 Watt for 150 KLD Aeration

capacity)

3- Floating Air Dozer: (Using flexible closed cell foam (EPE) as Floating Material and Bamboo as

Skelton and Oxitube/air stone as Air dozer)

4- 24x7 Monitoring System: 4 HD CCTV Camera with 15 Days Recording System with HD Live

Streaming using Solar Energy/ Internet Connectivity (Fiber and Wifi)

5- Floating Treatment Island: For root zone treatment & beautification of site using flexible

closed cell foam + Plastic net+Cana/typha/phragmitis wetland plants

6- Floating Barrier:- Using flexible closed cell foam +Net+ Bamboo Sticks floating Barriers to

Stop and Collect floating material (bottles/poly bags/thermocol etc)

7- Smart 10T based Control System- 24x7 remotely controlling the whole system we are using

latest cutting age cheap Alexa/google ready IOT technology based switches.

Picture 8 — Floating Treatment Island and Video Surveillance

17



Picture 9 - Sahibabad Drain, (ISSFABTIS ) System site inspection by Hon’ble Mr Justice SVS
Rathore President . Oversight Monitoring Committee, NGT

The system has been customized and designed for Brij Vihar drain only. GNN is testing
the above mechanism on pilot scale presently and success of present project shall determine its
utility and thereafter it shall be replicated in other drains as well. Although the project is low
cost and engineering alterations have been made in order to make it suitable to present
scenario, success of same is not yet quantifiable. GNN should assess its performance closely
and submit a detailed report in terms of its utility, cost, performance and efficacy. | was

informed that system has shown some improvement in the water quality.

RO Ghaziabad was directed to get the collect water samples collected from a point
before and after this project and after its analysis send a comparative report to assess the
success of this plant. | was informed that it is a very low cost plant and they are working to
further reduce its cost by using the waste plastic to convert into floating beds and barriers. The

idea itself is appreciable because if it is successful then it can be replicated in other drains too.

While going to this location, | had to travel along the drain. | found that at several
places, the entire drain was covered with floating solid waste. Its quantity was so much that

the drain water was not even visible. No work of cleaning it was going on.
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Besides this, during inspection drain’s silt was found deposited by side of the drains. It is
necessary that compaction of this silt is done and it is removed from site before onset of
monsoons every year so that efforts made are not undone due to rains. Municipal
Commissioner informed me that that this is the biggest drain of Ghaziabad Its discharge is
about 150 MLD .They have identified ten more points on this drain where they shall repeat this
project. | was also informed that they are at present working on the conveyor belt like system
to clear the waste collected at the surface barrier. It’s a very good idea to maintain the surface
barriers clean because it will save much time and shall also keep the drain clean without
cleaning it manually which is a tough process because the workers have to work in very

unhygienic and unhealthy conditions.

After the inspection | am of the view that work is being done but its speed needs to be
increased. Timeline provided in the Solid Waste Management Rules has already expired.
Remediation of all the drains needs to be done immediately because these are ultimately
causing pollution of river Yamuna. At present only one drain as pilot project has been taken and

the remaining remains unattended. It is a matter of great concern for all the concerned.

RO Ghaziabad was directed to remain in touch with the concerned authorities and to

ensure that the work picks up desired pace shortly.

Municipal Commissioner, Ghaziabad is also directed to ensure that bio/phyto-
remediation work in all the drains, as an interim measure, starts at the earliest. Apart from it,
once the site of Shakti Khand is cleared, immediately the work of establishing the third Garbage

Factory must also be started.

19



6. Short Compliance status

S.No.

Directions

Action Taken

1

Already the work of legacy waste
Khand has
Municipal

clearance at Shakti
The
Corporation should ensure that it
positively completes it by June
2021. Similarly, the work of legacy

been delayed.

waste clearance at Pratap Vihar
should be completed on priority
by year end. No further extensions
be given in these works.

Work of clearing of the legacy waste at this
site is going on along with dumping of
some fresh waste at the Shakti Khand site.
50% of the legacy waste had been cleared
and the remaining waste shall be cleared
positively within three to four months after
the rainy season.

It has been proposed to establish a garbage
factory once this site will be clear.

The timeline fixed by the Hon’ble NGT had
already expired.

The treatment of legacy waste had started
in January 2021.

The bio-remediation process is carried out
as per the CPCB guidelines.

The compost / bio earth has been tested at
government approved lab and is found to
comply with FCO 1985 norms.

The firm has tied up with fertilizer
companies like Kribhco, NFL etc. to market
the compost on a larger scale across UP.

As of now the compost is being taken by
local farmers and also used by Ghaziabad
Nagar Nigam for plantation etc.

The inert material has been used for local
land filling. More than 95% material has
been reused and almost no material is left
for disposal.

Due to corona and intermittent rains, the
project got delayed by 2-3 months. The
rainy season is expected to cause further
delay. Post the rainy season, it is expected
to take around 3-4 months to clear the
balance land.
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The legacy waste processing work has
commenced at the Pratap Vihar site,
however at a very slow pace.

To complete the remediation work by
March 2022 the installation of additional
machinery to increase the daily processing
capacity to 1500-2000 TPD is proposed to
be installed.

Pratap Vihar was a low lying area as per the
persons who are acquainted with the site
for long period thus there are possibilities
that garbage may be present under surface
level. In that situation it may take more
than expected time, depending on the
guantity of waste material present below
ground level.

Ghaziabad
Corporation is

Already Municipal
working  on
completing a number of
decentralized waste processing
plants. They should be fully made
operational in the next three
months to obviate the necessity to

fill the solid waste in land fill sites.

Four garbage factories have been proposed
one at Indirapuram legacy waste site (after
the land is cleared) with capacity of 500-
700 TPD and another at Govindpuram with
300 TPD capacity where the work has not
yet started.

At present work in one garbage factory is
complete and it is fully functional. While
the work at the other is 75% complete and
it shall start functioning at full capacity very
soon.

Out of four garbage factory projects, two
were inspected however the work on the
other two has not started yet.

As per the directions of the Hon’ble NGT
the GNN had already missed the Deadlines
for the setting up of the land fill sites.

The
bioremediation/phytoremediation

issue of

has been pending for quite some

time. Municipal Corporation

should ensure that the work is

The phyto-remediation system has been
customized and designed for Brij Vihar
drain.

During the inspection it was observed that
the some part of the drain was totally

21




complete in all the 11 drains in the
next 3 months.

covered with floating solid waste. The
guantity was so much that the drain water
was not even visible. No work of cleaning it
was going on.

e This committee is of the view that some
work is being done but the speed is not as
per the requirement.

in the Solid Waste

Management Rules has already expired.

e Timeline provided

The performance of one city one
operator
monitored

scheme be regularly

and it should be
ensured that payments are linked
with performance

A contract had been signed between M/S Geron
Engineering Pvt Ltd and Ghaziabad Nagar Nigam
on 20.10.2020.

GNN may take further
expeditiously for remediation of

action
legacy waste, operationalizing
decentralized waste processing
plant and remediation of 11 drains
as recommended by the Oversight
Committee. The GNN may give its
progress report within next three
the

months  to Oversight

Committee.

The Oversite committee had received the progress
report and inspected the site. Work of cleaning the
legacy sites had been done however the pace of
work is slow particularly at Pratap Viahar.

Oversight Committee is requested
to review progress made by State
government in resolving inter-
departmental issues of UP Aawas
Nigam and operation of STPs
under one city one operator
system. Performance of STPs at
Indirapuram has been dealt in O.A.
No. 648/2019, M/s Hindon River
Pvt. Ltd. & Anr. wv.
Ghaziabad Development Authority

& Ors.

Resorts

The disputes had been resolved between the U.P.
Aawas Vikas Parishad and Nagar Nigam Ghaziabad.
Aawas Vikas has released Rs. 2 Crore to Nagar
Nigam Ghaziabad to clean the Pratap Vihar legacy
waste site. After clearance the Prataap Vihar site
shall be handed over to the Awas Vikas Parishad.

Learned counsel for the State PCB
states that the GNN has taken up

The team had installed a prototype on Preet Vihar
drain in the month of February of 172 KLD
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only one drain as a pilot project | capacity. The prototype was tested for a month
for phyto-remediation which will | which has vyield good results, an increase in
result in neglecting other drains. | dissolved oxygen was recorded. Post this trial, the
Learned counsel for the GNN | work of installation of 2 plants (2 MLD capacity) in
states that work will be taken up | Brij Vihar drains has been completed, this
simultaneously for all the drains. technique has been found to be very successful
and tenders have been given to replicate it on all
the drains. The work on the drain is expected to be
completed by 30 September 2021.

7. Recommendations:

In view of the above we recommend as follows:

The timelines set by the Hon’ble NGT for completion of various works have
already expired but they are yet to be completed. Having regards to the ground
conditions, the Ghaziabad Nagar Nigam has intimated a new timeline to
complete these works. They should be directed to ensure that the works are
completed within the promised timelines, else they will be liable to pay EC.

The UPPCB may be directed to ensure that the agencies responsible for
preserving the environment of the Nagar Nigam area must discharge their
statutory responsibilities in true spirit of the law by imposing adequate EC in
time. It should also coordinate with the District Administration for timely
recovery of the EC from these agencies.

In the micro shed level planning, it should be a mandate to do the real time
monitoring of drains major polluting source points. It will not only be beneficial
in accessing the actual quality and quantity of the sewage flowing into the river
from a particular drain but also help in the infrastructure planning and

development on the drains in future.
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IV. The Ghaziabad Nagar Nigam has done some innovations in Phyto-remediation
and solid waste management works. The pilot projects have been found feasible
both cost and performance wise. They are working on replicating these pilot
projects at other sites. Once the scalability is tested, it may be shared with other

ULBs for adapting or adopting the technology as per their local requirements.

The Member Secretary, UPPCB is directed to send this report to the Registrar
General, National Green Tribunal, Principal Bench, New Delhi for placing the same
before the Hon’ble Tribunal with a copy to the Chief Secretary, Government of Uttar

Pradesh for necessary action. The report also be uploaded on the website of the

Committee.
12-08-2021 12-08-2021
X Anant Kumar Singh X SVS Rathore
Anant Kumar Singh Justice SVS Rathore
Member, Oversight Committee Chairman, Oversight Committee
Signed by: ANANT KUMAR SINGH Signed by: SURENDRA VIKRAM SINGH RATHORE

August 12, 2021

Annexures: As above

Please visit our website: oscngt.upsdc.gov.in for more information.
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Annexure-1

Innovative Approach

Integrated Solar Smart Floating Aeration/Barrier/Treatment Island System for
Sahibabad Drain in Nagar Nigam Gaziabad
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Integrated Solar Smart Floating Aeration/Barrier/Treatment Island System for Drains
Components and technology used in (ISSFABTIS)

1- Power House :— Bamboo Hut with Solar Pannel

2-Air Pumps :- Energy Efficient Diaphragm/Magnetic Pump )
( 80 Watt for 150 KLD Aeration capacity )

3-Floating Air Dozer:— (Using flexible closed cell foam (EPE) as
Floating Material and Bamboo as Skelton and Oxitube/air stone

— as Air dozer )

4-24x7 Monitoring System:- 4 HD CCTV Camera with 15 Days
Recording System with HD Live Streaming using Solar Energy/
Internet Connectivity (Fiber and Wifi)

5- Floating Treatment Island:- for root zone treatment & beautification
of site using flexible closed cell foam + Plastic net+Cana/typha/
phragmitis wetland plants

6- Floating Barrier :- Using flexible closed cell foam +Net+ Bamboo Sticks
floating Barriers to Stop and Collect floating material (bottles/poly
bags/thermocol etc)

7- Smart 10T based Control System- 24x7 remotely controlling the
whole system we are using latest cutting age cheap Alexa/google
ready IOT technology based switches.

\_,___" - : . A

Airation Points

Solar Cabin g

‘r- w/
ri \‘
] Water Monitoring — & e,

Wifi cctv/IOT

m Floating Treatment ,
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Integrated Solar Smart Floating Aeration/Barrier/Treatment Island System for Drains

2021/06/18 19:32

Low Cost Floating Barrier on Sahibabad Drain
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Integrated Solar Smart Floating Aeration/Barrier/Treatment Island System for Drains

HVMS PRO Lo Viewtl)
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Integrated Solar Smart Floating Aeration/Barrier/Treatment Island System for Drains

ins in the next three months. SAKIB ALI/HT PHOTO

Solar Based floating aeration system (150 KLD each)
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Integrated Solar Smart Floating Aeration/Barrier/Treatment Island System for Drains

.| Ghaziabad, Uttar Pradesh, India
,x" 10, Block C, Brij Vihar, Surya Nagar, Ghaziabad, Uttar Pradesh I
9 201011, India
i LatN 28° 40' 23.934"
5; Long E 77° 20' 4.3656"
g 18/06/21 05:08 PM

T, TSy 3 T

Bamboo Hut with Solar Panel Roof
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Integrated Solar Smart Floating Aeration/Barrier/Treatment Island System for Drains
PR e ._ ' I-.--.g_:-_‘?; S

Sahibabad Drain ,(ISSFABTIS ) System site inspection by Honrable Mr Justice SVS
Rathore President . Oversight Monitoring Committee, NGT & Honrable Mr Mahendar
Singh Tanwar, municipal commissioner , Gaziabad, Dated 19 June 2021
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Integrated Solar Smart Floating Aeration/Barrier/Treatment Island System for Drains

26 March 2021 News (Hindustan Times)

Peeyush Khandelwal
peeyush khandelwal@htlive com

GHAZIABAD: The Ghaziabad
municipal corporation has
begun cleaning the water in 11
major untreated drains before it
discharged into the Hindon
river.

“In first phase, we are physi-

cleaning the drain at Pratap
Vihar. We have built check dams
at different locations that will
helpimprove the dissolved oxy-
gen (DO) levels by getting the
water to mix with the air. We
will also mechanically pump in
100 litres of oxygen per minute
with the help of machines,” said
MS Tanwar, municipal commis-
sioner.

The civic body has deployed
several teams that will visit every
section of the drains and remove
debris in them.

Two check dams have been
built at Pratap Vihar with more
likely to come up based on
requirement, and 10 pumps will
inject air at each drain. The
authority will also deploy algae
into the drain water, which have
the ability to convert carbon
dioxide into oxygen but alsoisa
major food source for aquatic
life.

The city discharges almost
286 million liters a day (MLD) of
sewage into the Hindon, which
eventually joins the Yamuna.

The untreated water reduced the
river's DO level to less than 2
milligram per litre (mg/l) of
water and made aquatic life
almost i ible. But the civic

the project are the ones located
at Arthala, City Forest, Dasna,
Hindon Vihar, Karhera, Kaila
Bhatta, Nandgram, Pratap VIhar,
Rahul Vihar, Indirapuram and
Brij Vihar besides their sub

poration has also formed an
environment cell that includes
officials and experts roped in
specifically for the project. To fil-
ter waste from entering the river,
the drain outlets will also be cow-
ered with iron grilles.

“We have decided to use dif-
ferent methods which have been
identified in consultation with
experts and renowned institutes.
We will introduce diatoms (a
type of algace) that we will cul-
ture in our laboratories into the
11 drains. We will also introduce
other micro-organisms collected
from upper regions of the river.
These will help increase DO lev-
els,” said Dr Umar Saifi, an envi-
ronmental planner roped in by

Civic body begins
cleaning 11 drains

the corporation for the project.
But too much algae can be a
problem as it would be a sign
that water is rich in nutrients
that plants take up and cover the
waterbody, blocking its flow.

Floating island

In an effort to achieve the dual
objective of removing pollutants
and enhancing life, the drains
will also have floating islands --
natural or artificial surfaces that
will have water-based plants.

According to Dr Umar, the
roots of the plant will be under-
water and take up the nutrients.
This way it takes out excess
nutrients.”This will help reduce
odour in drains and also act as
habitat for aquatic life. We are
also planning small ponds near
drains that will get treated
water,” he said.

Experts said the processes
taken up by the corporation will
help in increasing the DO levels
in the river. “The processes
taken up for cleaning of drains
will work up to a certain level
but the water in drains should be
devoid of any chemicals or pesti-
cides. Otherwise, it will kill
micro-organisms. The revival of
Hindon is pending for long, and
it needs collective efforts by all
districts in western UP,” said
river activist Dr Chandravir
Singh, retired scientist from a

state pollution board.
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Integrated Solar Smart Floating Aeration/Barrier/Treatment Island System for Drains
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